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(d) by when it is likely to be 
commissioned? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a), (b) and (d) 
Ramagundam Stage II Super Thermal 
Power Project (2x500 MW) was executed 
by the National Thermal Power 
Corporation (NTPC). Both the units have 
been synchronised in March and October 
1989 respectively. 

(c) The details of external aid utilised 

for this project are furnished in the 

Annexure. [see Appendix CLXV, 

ANNEXURE No. 56] 

Proposal for setting  up Small Units of 

Power Generation Districtwise 

3321. SHRI PARMESHWAR 
KUMAR    AGARWALLA:    Will    the 
Minister of POWER be pleased to state: 

(a) whether Government have 
identified the districtwise demand of the 
electricity of different States in the 
country; 

(b) whether there is any proposal 
under Government's consideration to set 
up small power stations of 25 MW to 50 
MW, districtwise, to meet the 
requirement of districts which can 
produce high yield of agriculture, if 
electricity is made available to them; and 

(c) whether any assessment has been 
made costwise, efficiencywise and from 
point of view of regular availability of 
electricity between setting up big thermal 
plant of 200 MW or above on the one 
hand and small thermal plants of 25 MW 
according to the need of various districts. 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a) to (c) Information is 
being collected and will be laid on the 
Table of the House. 

Electrification target for villages of Uttar 

Pradesh 

3322. SHRI SHIV PRATAP 
MISHRA: Will the Minister of POWER 
be pleased to state: 

(a) what is the number of villages 
which have so far not been electrified in 
Uttar Pradesh, district-wise; and 

(b) by when the remaining villages 
would be electrified? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a) As on 31.3.1992, there 
were 29,505 unelectrified villages in Uttar 
Pradesh. District-wise number of such 
villages is given in the Statement enclosed 
[see below] 

(b) The unelectrified villages will be 

electrified in the VIIIth and subsequent 

Five Year Plans, subject to availability of 

funds and other inputs. 

Statement 

District-wise details of villages yet to be 

electrified    as    on    31.3.1992    in    Uttar 

Pradesh State 

S.No.    District Villages yet 
to be 
electrified 
as on 
31.3.92 

 


